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17. ■ Dr. Nailini Mittal,
■W/o Dr. Ramesh Gang

J

18-'" V. " Dr. Anuparria mitLal, - ,
W/o Or.; Ravi' Mittal-.

(By.Advocate: Shri KlN.R. Pillai)

■  . ' ^ Versus

Govt. of, NC'T 'of Delhi through
the. Secretary (Medical),
Health':'&-Family Welfare Department,
.New" Sachiv'alaya"'ii::' ;' -i i' !
I.Q-;. ;Indbor Stadium, ■
New Delhi-110002i r.

Applicants

Respondent

(By'•Advocate: Shri/fH.P- Chakravarti
proxy 'codnsel for Shri- Rajendra Pandita)

■•1.

4.

0. A1 No .L.: 1:243l_-Q£_2001

.  Dr. Poonam Laul,
vv w/o D r. . An i 1 Lau 1,
;  ,L R/o 26-B, CD Block,

■  Hari Nagar-110064.
^ -''V. ■

.-■N'^r.^'Vanita V;erma,j .
W/o -Dr.' Praveen Saxena

Dr. dhgrupad I. dutta,
.. -S/o late.'bri-I; >Outta

Dr.' Indra Pal singh,
v; .;S/o ISte iDPi r:D.P.Sihgh:

Gpp) I -'. -

,  Applicants

(By Advocate:' Shri S.K'i Sin ha)

■7, ■ Versus

1. ' Govt. ofvNCT of: Delhi
• • , .. :-through the Secretary (Medical),

• :-:.Health ■■&' 'Family Welfare Department,
B's- iSham-Math Marg,'
Delhi-110054'. .

2. The DireCtdr of Heal'th"& Family' Welfare
(■f p Gpvt. 'of NCT of Delhi,

.  ' 0'- Blocfcv NSaraswati^iBhawan,
CohnaUght Place, New Delhi. Respondents

(By Advocate: Mrs. Sumedha Sharma)

-"'p- .' ■■■ - • ORDER COral)

'PShfl Pi'llaiks-tiiates. that the re'riefs claimed

by .? appl-icahts'"7have' been' igr^ tc them. In this

M; /. - •



connection our attention has also been invited to the

Tribunal's order' dated' 10.8.2001 in O.A. No.

2699/2000 (copy taken on record) wherein

Respondents'order dated 25.7.2001 granting the

reliefs claimed"by. those apblicants' had been noticed..

It is not denied that applicants in the present O.As

are identically placed as applicants in O.A. No.

2699/2000.

2. Under the circumstances both O.As are

disposed' of in 'terms'of'Respondents'" order dated

2.5.7.2001 a copy'of which is taken on record. No

costs.

(Dr. A. Vedavalli)
Member (J)

karthik'

(S.R. ̂ dig/)
Vice' Chairman (A)

'ye-ir^


